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ClVIL APPEAL NQ(s). 2971 OF 2001

MADHUVATI ATCHUT PARAB Appel I ant (s)
VERSUS
RAJARAM V. PARAB & ORS. Respondent ( s)

Date: 16/09/2008 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE TARUN CHATTERIEE
HON BLE MR JUSTI CE AFTAB ALAM

For Appellant(s) M.Dhruv Mehta, Adv.
M . Har shvardhan Jha, Adv.
M. T.S. Subasi sh, Adv.
for Ms. K L. Mhta & Co., Advs.

For Respondent (s)
UPON bei ng nmentioned the Court nmade the foll ow ng
ORDER
Heard | earned counsel for the petitioner.
Judgment reserved.

Witten submissions, if any, be filed within a week.

(Satish K Yadav) (Phool an Wati Arora)
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